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(b) the agencies through which such training is 
imparted: and

(c) the response to those schemes in Bihar and 
Uttar Pradesh9

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) : (a) (i) Skill 
oriented training in agriculture and allied areas is being 
imparted to women farmers of the rural areas

(ii) Theoretical know how followed with practical 
demonstrations are organised either at the Institutional 
level or at the village level

(iii) These are supplemented with hand on practices 
at the training centres or at the farmer s fields under the 
supervision of trainers

(b) The trainings are imparted through

• Central Institutes viz Commodities Training 
Centres, EEls. ATCs.

- State level Institutes. Farmers Training 
Centres. Gram Sevak Training Centres. Gram 
Sevika Training Centres Rural Development 
Training Centres.

■ ICAR Institutes/Zonal Research Centres/ 
Regional Research Centres

- Krishi Vigyan Kendras NARP Centres. Krishi 
Gyan Kendras.

- State Agricultural Universities.

(c) There has been an overwhelming response to 
such trainings from the women farmers throughout India 
including U P. and Bihar.

[Trans I a tion]

Drought in Uttar Pradesh

620. SHRI GANGA CHARAN RAJPUT : Will the 
Minister of AGRICULTURE be pleased to state :

(a) the reasons for not declaring all the districts 
adjacent to Rai Bareli and Sultanpur Constituencies as 
drought hit;

(b) the total amount allocated so far to these districts 
during the Eight Five Year Plan for drought (relief) by 
the State Government and Centre and the total revenue 
and Aampasi’ waived off;

(c) whether a Committee was constituted- on the 
complaints from people and investigations revealed that 
ordinary rain gauge were substituted with a broader 
rain-guage there so as to record low rainfall;

(d) whether the Government have got it inquired 
into to identify the culprits responsible for changing the 
rain-guage; and

(e) the action taken by the Government so far 
against guilty persons?

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) : (a) Since 
there was no drought in Rai Bareli and Sultanpur areas 
or in the districts adjacent to Rai Bareli and Sultanpur 
there was no question of declaring any of the districts 
as drought affected in the current year.

(b) The Central Government has not given any 
additional assistance for drought relief to Uttar Pradesh 
during the Eighth Five Year Plan period The Central 
Government contributes 75% of the Calamity Relief Fund 
a llocated to the State on the basis of the 
recommendations of the Ninth and Tenth Finance 
Commission The State Government incurs expenditure 
on drought relief from the Calamity Relief Fund as may 
be required, The State Government does not have any 
information on total revenue and Aampasi waived off.

(C) No, Sir.
(d) and (e) Do hot arise.

Production of Sugarcane

621 SHRI SOHAN BEER : Will the Minister of 
AGRICULTURE be pleased to state :

(a) the target fixed for sugarcane production in each 
State during 1996-97: and

(b) the estimated production likely to be achieved 
in each State9

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) (a) and
(b). The State-wise target and likely production during
1996-97 are given in enclosed statement.

STATEMENT

State-wise break-up of proposed National target and
likely production of sugarcane during 1996-97

(In lakh tonnes)

S No State Target likely Pr

1 2 3 4

1 Andhra Pradesh 152 138.5
2. Assam 22 14.8
3. Bihar 95 56 4
4 Gujarat 120 120.0
5 Haryana 95 90.0
6. Karnataka 240 255.2
7. Kerala 7 5.0
8. Madhya Pradesh 22 28 5
9. Maharashtra 385 403 8

10. Orissa 55 15 7
1 1 , Punjab 90 90.0
12. Rajasthan 15 10.2
13. Tamil Nadu 275 273.8



119 Written Answers NOVEMBER 26, 1996 Written Answers 120

1 2  3 4

14. Uttar Pradesh 1 1 55 1198.3
15. West Bengal 12 12.0
16.- Others 10 6.3

All India 2750 2718 6

[English]

Production Cost of Coco-nut

622. SHRI PC. THOMAS Will the Minister ot 
AGRICULTURE be pleased to state :

(a) the method being adopted by the Government 
'to collect the data to fix the cost of production of the
coconut:

(b) whether the Government have assessed the 
cost of production of coconut during this year and the 
past three years:

(c) if so the details thereof;
(d) the data used and* the criteria followed in 

ascertaining the cost of production during each of these 
years:

(e) whether the support price was being fixed on 
the basis of cost of production and

(f) if so. the details thereof and the support price 
fixed during each of these years9

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) : (a) to (e). 
The data on cost of production co llected under 
“Comprehensive Scheme for Studying the Cost of 
Production of Principal Crops in India' are used by the 
Commission for Agricultural Costs and Prices (CACP) 
in recommending the minimum support prices. The 
scheme deals with only the field and coconut being a 
perennial crcp is currently not covered However a 
decision ha^ now been taken to conduct a special 
study on cost of production of coconut in Kerala from
1997-98.

While recommending the minimum support prices 
the C.A.C.P.. inter-alia, takes into account several factors 
like demand and supply, trends in market prices, inter
crop price parity, international market price situation 
effect on industrial cost structure effect on general price 
level, effect on cost of living terms of trade, etc.

(f) The minimum support prices of Copra fixed during 
the last four years are as under

(Rs. per quintal) 

Year Million Copra , Ball Copra

1993 2150 2350
1994 2350 2575
1995 2500 2725
1996 2500 2725

National Poultry Development Board

623. SHRI SARAT PATTANAYAK : Will the Minister 
of ANIMAL HUSBANDRY AND DAIRYING be pleased to 
state :

(a) whether the Government have any proposal to 
set a National Poultry Development Board in the country: 
and

(b) if so. the time by which it is likely to be set up9

THE MINISTER OF STATE OF THE DEPARTMENT 
OF ANIMAL HUSBANDRY AND DAIRYING IN THE- 
MINISTRY OF AGRICULTURE (SHRI RAGHUVANSH 
PRASAD SINGH) ; (a) and (b), A proposal to constitute 
a National Poultry Development Board is under the 
consideration of Government Details are being worked 
out in consultation with State Governments and other 
Departments of the Government of India

Inter-State Council

624. SHRI CHITTA BASU ; Will the Minister of 
HOME AFFAIRS be pleased to state

(a) whether the Inter-State council in its recent 
meeting held in October has decided to frame guidelines 
tor the imposition of President Rule under Article 356 
of the Constitution:

(b) if so. whether the guidelines have since been 
worked out; and

(c) if not. the time by which the same would be 
worked out9

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) (a) to
(c) The issue of Emergency Provisions and Article 356 
was discussed in the second meeting of the Inter-State 
Council held on 15.10.1996 and it was decided that a 
Standing Committee of the Inter-State Council would 
examine, among others, the issue of Emergency 
Provisions including Article 356 in detail and submit its 
report within three months of its constitution. This report 
of the Standing Committee shall be discussed in the 
next meeting of the Inter-State Council after which the 
views of the Council shall be forwarded to the 
Government for consideration and further necessary 
action. The constitution of theiStanding Committee is 
under consideration.

Protected Forest Areas

625. SHRI BADAL CHOUDHURY :
SHRI BAJU BAN RIYAN :

Will the Minister of ENVIRONMENT AND FORESTS 
be pleased to state :

(a) whether Tripura Government had sent proposal 
to dereserve the protected forest areas and a part of


